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(b) £ w», his restiion 40 the con~
elnidén Srawn in Qe commint?

THT MINISTER OF INDUSTRY
(BHR( GEORGE FERNANDES): (a)
Yer

(b) The question of re-organization
wof the Salt Department is under consi-
deration.

A% gt F G oww W e

1259. st WMy W™ : wT
TAT LAY A AATAEY HIHGL O

(%) ®1 u%s gy a1 FOF
weary AW & faF wradr da & faar-
faai & fay g v ST FA AR
T Ul =g9EqT ¥ WrAVEE g
oo 1 &, W

(@) afz gr, a1 @@ gwmT &9
o il g7 7 9T ¥ FEATE FY TE
21

Wi AW (st it Tw) (7))
wrEo

(¥) FCRTT A T geaTE W
1977 A yTA  ge &1 qfF weama
gt 9§ ¥ I F gwdw #
wravas sArw oy A faar mar @
gufaT e §TE saTe R AT Y
¥ 7 atow Axfrarmar g

Staving of order in the Bharat
|feavy Electricals Limited

126 SHRI K. RAMAMURTHY:
Will 1re Minister of INDUSTRY be
please| to state:

(a) whether the Bharat Heavy Elec-
tricaln Ltd, Hardwar, is being starv-
ed of order; and

(b) if su, the reasons therefor?

THE MIWISTIR OF STATE IN THR
MINISERY OF INDUSTRY (KUMA-~
RI ABHA MAITI): (a) and (b)-
Bharat Heavy ilectricals Lid., Hard-
war have frm orders for exacution up-
to 1979-80. The total requirements of
power plantg for the country for s
period of § years are being identified
by the Government. This would natu-
rally lead to flow of more orders and it
is expected that the Hardwar plant
wil} be fully booked. Besides efforts
are being made fo secure crders from
outside the country.

Misuse of poWerg by Officers during
Emergency

12681. SHR1 JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number of complaints re-
ceived where officers had misused
their powers during emergency;

(b) in how many cases action has
already been taken against such offi-
cers; and

(c) in how many cases action is
under process/contemplation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
to (c). The Information ig beilng col-
lected and will be laid on the table of
the House.

Implementation of Janata Party's
Manifesto

1262. SHRI EDUARDO FALEIRO
Will the PRIME MINISTER be pleased
to state:

(1) whether the Cabinet Secretary
has 1n a communication to the Gov-
ernment Secretaries commended the
Janata Party's manifesto to them and
said that the implications of the politi.
cal change at the Centre have not
been fully appreciated or incorporated
in their thinking and working; and

(b) what is the reaction of Gov-
ernment to the exhortations of the
Cabinet Secretary to the Civil Ser-
vants to identify themselves with the
ruling Party’s policies?
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THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) and (b). The
House is fully aware of the important
role of the administrative machinery
in assisting and advising Government
in the formulation of policies and pro-
grammes and in their implementation.
The House is also aware of the radical
change that came over the entire coun-
ry as 8 result of the elections to the
Lok Sabha in March 1877 and the con-
sequential need for the administrative
machinery to respond to the change,
In“such a situation the need for general
guidance to the top civil servants be-
came absolutely necessary. It was in
this context that civil gervants were
advised through a letter from the
Cabinet Secretary to familiarise them-
selves with the new Government's ob-
jectives and approach to economic and
administrative matters. In this con-
nection, the Janata Party’s manifesto,
the decisions of the new Government
and various announcements of policy
made by the Prime Minister were
referred to as they indicatéd Govern-
ment's objectives and approach, No
question of their identifying them-
selevs with the Ruling Party's poli-

, cles therefore arises.

Purchase of spare parts by Western
~'tal Fields in Nagpur

1268, SHRI KACHARULAL HEM-
RAJ JAIN: Wil the Minister of EN-
ERGY be pleased to state:

(a) total value of spare parts pur-
chasad by the Nagpur Office of West-
ern Coalfields during 1976-T7 from
(1) Premier Spares Private Ltd., (2)
Premier Engineering Co., (3) Premier
Spares & Equipment, (4) Premier
Plastics India, (5) Premier Distribu-
tors, (6) Premier Agencies and (7)
Prem.ier Traders—all located in Nag-

pur;

(b) whether it was found that most
of parts purchased were not atall re-
quired and parts which were purchas-
ed were not genuine and useable; and

(c) the steps being taken to enquire
into the matter?
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THE MINISTER OF ENERUCY (SHRI
P. RAMA : () During
the year 1976-77, orders for supply of
spare parts were placed by the Nag-
pur Office of Western Coalifieas Ltd.
on the following fwo firms only
amongst those listed in the auestion.

1. M/s. Premier Agencies

Nagpur. Ps. £,384.00
2. M/s. Premier Spares Pvt. Ltd.,
Nagpur. Rs. 6.220.00

(b) No, Sir. The spares were intend-
eq for developing import substitution
besides finding out more sources of
supply. The parts supplied weic gen-
uine and were actually utilised.

(c) Does not arise.
Bill to check Diefections

1264. SHRI SHYAM SUNDAR
GUPTA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether there is any proposal
under consideration of Government to
bring forwarg a Bill before Parliament
to prevent defections in Legislatures of
elected representatives of the people
from one party to another; and

(b) if so, whether the Bill will be
introduceq in the winter Session of
Parliament; and if not, the reasong for
delay?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH): (a)
and (b). The Government had final-
ised the broag outlines of the legisla-
tion to curb defections for introduction
in the last session of Parliament. How-
ever, il was decided to discuss these
outlines first with the Opposilion Lea-
ders. Accordingly, a meeting was helg
by the Prime Minister with the Lea
ders of the Opposition Parties on 18th
June, 1877. As decided in ‘he meeling
a note indicating the salient features
of the proposals before the Govern-
ment was circulated to the Leaders of
Opposition Parties to enable them to
indicate their reactions on the issues
involved. The reactions of the Leaders
of Opposition Parties are awaited.






